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(Authorised English Translation)
Bill No. 7 of 2018
THE RAJASTHAN UNIVERSITY OF VETERINARY AND

ANIMAL SCIENCES (AMENDMENT) BILL, 2018
(To be Introduced in the Rajasthan Legislative Assembly)
A
Bill

further to amend the Rajasthan University of Veterinary and
Animal Sciences Act, 2010.

Be it enacted by the Rajasthan State Legislature in the
Sixty-ninth Year of the Republic of India, as follows:-

1. Short title and commencement.- (1) This Act may be
called the Rajasthan University of Veterinary and Animal Sciences
(Amendment) Act, 2018.

(2) It shall come into force at once.

2. Amendment of section 24, Rajasthan Act No. 13 of
2010.- In Hindi version of sub-section (2) of section 24 of the
Rajasthan University of Veterinary and Animal Sciences Act, 2010
(Act No. 13 of 2010), for the existing expression Mfo|k ifj"kn~**,
the expression ~HKkjrh; i'kq&fpfdRlk ifi*"kn~** shall be

substituted and shall be deemed always to have been substituted.
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STATEMENT OF OBJECTS AND REASONS

In order to remove the discrepancy in English and Hindi
versions of sub-section (2) of section 24 of the Rajasthan
University of Veterinary and Animal Sciences Act, 2010 (Act No.
13 of 2010) it is proposed that the existing expression ~folk
ifi"kn~** in sub-section (2) of section 24 in the Hindi version of the
said Act be substituted by the expression "HKkkjrh; i'kg&fpfdRIk

ifj"kn~**,

The Bill seeks to achieve the aforesaid objective.

Hence the Bill.

98] ool Hel
Minister Incharge.
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EXTRACTS TAKEN FROM THE RAJASTHAN
UNIVERSITY OF VETERINARY AND ANIMAL SCIENCES
ACT, 2010
(ACT NO. 13 OF 2010)

XX XX XX XX XX XX

24.TheVice-Chancellor.-(1) There shall be a Vice-
Chancellor of the University who shall be appointed by the
Chancellor in consultation with the State Government from a panel
of eminent educationists in veterinary and animal sciences
recommended by the Search Committee referred to in sub-section
(2) and such panel shall not contain the name of any member of the
said Committee.

(2) For the purpose of sub-section (1), the Search
Committee shall consist of four persons of whom one shall be
nominated by the Chancellor, one shall be nominated by the Board,
one shall be nominated by the Veterinary Council of India and one
shall be nominated by the Government:

Provided that one of these members shall be nominated by
the Chancellor to act as convener and all the members of the
Search Committee must have basic veterinary qualification as
provided in the Indian Veterinary Council Act, 1984 (Central Act
No. 52 of 1984):

Provided further that the persons so nominated shall not be
a member of any of the authorities of the University.

(3) to (14) XX XX XX XX XX

XX XX XX XX XX XX
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ANIMAL SCIENCES (AMENDMENT) BILL, 2018
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(To be introduced in the Rajasthan Legislative Assembly)

RAJASTHAN LEGISLATIVE ASSEMBLY

Bill

further to amend the Rajasthan University of Veterinary and
Animal Sciences Act, 2010.

(To be introduced in the Rajasthan Legislative Assembly)

Prithvi Raj,
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Secretary.

(Prabhu Lal Saini, Minister-Incharge)



